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(a) Procedural literaturo 1,75,000 
etc. received upto 
October, 1970. 

(b) Material traaslated 1,17 .623 
upto October, 1970 
iacluding that uader 
various stages, 

(e) Material sent to 1,01,277 
Ministries/Departments 
upto October, 1970, 
out of material gi ven 
at (b). 
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2648. SHRI CHENOALRA Y A 
NAIDU: Will Ihe MiDister of FJNANCE 
the pleased 0 Itale I 

(a) whether It Is a faet Ihat Smarts 
Chit FUDd and lOme other Chit Fuod 
companies are iDvolved iD fraudul_D! charges 
Wilh the clieDts and Dumerous complaintl 
bave boeD received by OovernmeD! 
rcprdinl cheating ele. by these Companies ; 

.. (b) whelber aDY iDVeSligalioDs. have 
beCII mtde inlO the working of tbese Cbit 
Fund Companies and if 10. with what 
..uta; aDd 

-(c) wbether OoverDmeDtpr.opnlO. :CO:·. 
close lhese Chit Fund Companies as mOlt 
of lhem are nOt functioning wit bin tb, 
regulalions and nre embezzling ·money 
particularly from Governmeot serv,~ots 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA): (a) and (bl. Tbe 
fact. arc being ascertained and will be 
laid on tbe Table of tbe House. 

(c) Tbe Bankin. CommIssion II 
ellamining the issues relalins to non· bankinl 
companies including chit funds. Tbe futunl 
course of action WOUld be considered In 
tbe light of the recommendations of tba 
Banking Commission. 

Palace. of £Z·Ralen olllered to Toarllm 
DC'I'elopment CODDell 

2649. SHRI CHENGALRAYA NAIDU: 
Nill the Minister of TOURISM AND 
CIVJL AVJATION be pleased til stato : 

(8) whetber it is a fact tbat I number 
of Ex-rulers of princely States bave recenti, 
offered their palaces to the Tourism 
Development Council for convertina tbem 
Into botels ; 

(b) if 10, details of tile propolaJl 
received in tbis regard; Ind 

(c) tbe decision tlken by Oow:ramcnt 
on tbose offers 7 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) No, Sir, but aoy sucb conversion.by 
the panics cooceroed would be welcome 
as it will strCIIlthen tbe tourism infrastruc-
ture. 

(b) and (c). Do nol ari ... 

Recommendations of Foarteealll AU IadJa _. 
.Tourlst Deyelopment CODDcD 

1650. SHRIC. lANARDHANAN-; 
Will the Minister -n! TOURISM ANn. 
aVlL AVIATJON be pleased CO tH8&t:' 




